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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 16th June, 2025
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2693(E).— Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number, S.0 4381 (E) dated 19" September 2022 published in Gazette of India, Extraordinary, Part II, section
3 Sub-section (ii), dated the 20™ September 2022 (hereinafter referred to as the said notification ) and issued under sub-
section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land specified in
the schedule annexed to the said notification for the purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Pachora-Jamner with Extension upto Malkapur — Narrow Gauge to Broad

Gauge (84.34 Kms)” in the district of Jalgaon in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SLAO(1)UTPH.Jalgaon daily
Marathi newspapers namely “Dainik Deshonnati” & “Dainik Sakal” Dated 14-06-2024 under sub section (4) of
section 20A of the said Act;

And whereas, objections were received. Competent Authority has heard the objections and orders have been

passed in terms of Section D of the said act;

And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the competent authority has

submitted its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the

schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto

shall vest absolutely in the Central government free from all encumbrances.
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SCHEDULE
Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Pachora-Jamner with Extension upto Malkapur-Narrow Gauge to Broad Gauge for 1 village in the District
Jalgaon in the State of MAHARASHTRA.

Area
Land Survey According | Acquisition
Acquisition | Village Land Owner’s/Occupiers No./
S. No. Taluka to 7/12 Area
Proposal Name Name Gatt
No. No. Extract (Ha.)
(Ha.)
Sunita Dhanraj Patil,
Nandkishor Dhanraj Patil,
! Manoj Dhanraj Patil, 65 1.89 0.23
Prajakta Dilip Patil
Narmadabai Namdeo
Mistry,Ananda Namdev
Mistry, Samadhan Namdeo
2 Mistry, Kamal Namdeo 28 2.62 0.17
Mistry, Sunil Shivram Janjal,
Bhaskar Shivram Janjal
3 Pandhari Pandit Ahire 46 3.13 0.06
Bhagwan Supdu Ganbas
4 Pratap Supdu Ganbas 64 1.94 0.01
5 Dhanraj Ananda More 63 1.80 0.18
Deepak Vasant Mali, Umakant
6 Pundalik Tayade >4 221 0.15
7 Eknath Namdev Tayde 55 0.86 0.10
8 4723 Takali Jamner Mandabai Ashok Pardeshi 58/1 1.81
9 Khurd Ashok Natthu Rajput 58/2/A 0.87 0.07
10 Ashok Natthu Rajput 58/2/B 0.87
11 Dharmaraj Jairam More 59 1.98 0.08
Vatsalabai Jagdeo More,
Natthu Jagdeo More, Subhash
12 Jagdeo More, Ashok Jagdeo 10 1.10 0.21
More, Usha Baap Jagdev
More.
13 Kusumbai Natthu More 10 0.80 0.02
Samadhan Rajaram Bavaskar,
Mohan Rajaram Bavaskar,
Vijay Rajaram Bavaskar,
14 L;xr}rllikajnt Rajaram Bavaskar, 12 135 0.03
Sindhubai Rambhau Barde,
Rajshri Prabhakar Ingle
15 Vijay Rajaram Bavaskar 8 10.81 0.33
16 Bhaurao Ananda More
Ganesh Ananda More 62 2.73 0.13
Total | 36.77 Ha. 1.77 Ha.

[F.No. G197/GOM/PC-JMNR/ Takali Vlg /20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Cons.)
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